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REPORT FILED BY THE oND RESPONDENT ON BEHALF OF THE 4TH

RESPONDENT OF THE ADDITIONAL CHIEF SECRETARY TO

GOVRNMENT,

HIGHWAYS AND MINOR PORTS DEPARTMENT, CHENNAL

1.

1, Lakshminadhan, S/o Kasinathan, aged about 56 years, discharging duties as

the Divisional Engineer(H), Chennai Kanyakumari Industrial Corridor Project,
Vandavasi do hereby solemnly affirm and sincerely state as follows:

I am the 2nd Respondent herein, and as such I am well acquainted with the facts
and circumstances of the case from the available records. I am filing this report on
behalf of the 2nd and 4th Respondents, and I deny all the averments contained in the
grounds of appeal excepting those that are specifically admitted herein and the

Appellant is put to strict proof for the same.

. The Applicants state that, they notice the work in progress on 27.08.2023 at the

project site, and seeking for an injunction and other consequential relief such as

demolishing and removal of existing embankment and restore to its Original state.

. I respectfully submit that, the road project of Cheyyur — Vandavasi — Polur Road

(SH-115) from Km 1/620 to Km 42/660 km..., including ECR link (ODR)Cheyyur-
Panaiyur road from Km 0.000 to 47 /720 to two land with paved shoulder and ...

was commenced on 29.01.2021.

_ It is also submitted that, the above project is an upgrading and widening of an

existing road, and is not a new project.

_ It is submitted that, it is seen for the measurement sheet, the ECR link crosses

Odiyur Lake under CRZ which considered as Hot Spot. However, CRZ Clearance is
not obtained for ECR link since there is no improvement of project road in the back

water stretch.
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. 6. It is submitted that, the funding for the said project was sanctioned by the Asian

Development Bank, (ADB), and while the project was proposed to the said bank,

/ for funding, the clauses did not include the CRZ Clearance for the project. So,
Presuming that the all papers were given correctly, after the sanction the said
project was began for its construction.

7. It is submitted that, the applicant has prayed the Hon’ble Tribunal direct the
respondents, to construct a bridge on Odiyur lagoon to ensure tidal exchange and
free flow of water with the strict compliance of CRZ Notification, 2011.

8. It the submitted that, the detailed technical report received from the Divisional
Engineer(H),C&M, Chengalpattu for the construction of HLB in entire Lagoon area.
He stated that a detailed Investigation and Survey conducted as per the traffic
census across the Lagoon area during the year 2010 and mentioned that the
following two ways for the construction of HLB in Lagoon area.

One is constructing HLB for entire Length of Lagoon i.e 900m and the cost comes
45 crores in 2010 itself. But it is indented to construct HLB where velocity of water is

_‘Hfgh‘. Inthis case water will stagnant and raise/low according to the tides of sea and
doesn’t havé veldcity. This Lagoon contain back water flow only, without velocity.
| Secondvis constructing balancing culvert with approach road so as to maintain
the water level both side, and the cost comes around Rs.3.30 crores which is suitable for
the existing condition.

According to the above reasons suggested, necessary administrative approval has
been obtained from the Government, and the two bridges at km 2/8 and km 3/2 were
constructed at this location and completed in the year March 2014.

In addition to that, during Michaung cyclone the heavy rainfall was recorded at

v-'"Cl*}ey.yur on 03.12.2023 and 04.12.2023 is 84.50 mm. During that time, there is no

.breaches were occurred in C R Zone (i.e 900m) and the tidal exchanges are done



frequently through this balancing bridges at this location and the photographs taken
recently at this place are enclosed herewith.
More over, the soil sample for the above two bridges have been tested and based on
that the Pile foundation have been confirmed and built to withstand 50 years.
9. It is submitted that, the bridges Located at Km 2/8 and Km 3/2 were constructed
with approach road is just 9 years ago and found in good condition, functioning,
properly and offering smooth flow of traffic.
Considering all the above aspects, I kindly submit that “constructing of HLB
for entire Lagoon i.e 900m by dismantling the existing newly constructed bridges which
are found 'in good contain is not warranted at present and will lead to loss to the
Government exchange.”
10. It is therefore prayed that this Hon’ble Tribunal may be pleased to accept the

report on file and pass such further other orders which it deems fit to the case and

thus render justice.

Date: 21.12.2023 Signatu X
D Qo
With Seal:

Divisiona! Engineer (i,
CKICP, Vandavasi.

Verification
I, Lakshminadhan, S/o, Kasinathan, aged 56 years, Divisional Engineer(H), Chennai
Kanniya Kumari Industrial Corridor Project, Vandavasi, Solemnly affirm that the contents

of this Report are true to the best of my knowledge based on the records and I have not

suppressed any facts.

Date: 21.12.2023 Signat 6\“@@

W
unl\tns;onal Englnec(H)

CKICP, Vandavasi,-
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Abstract
wave & Minor Pords Depatment — Roads and Bridges- Widening and

rnerrant of State Highways, Major District Roads, Other District Roads and
L8 noces naer ORIDP for 20112012 ~ Administrative Sanction Accorded — Orders

Highways & Mmor Pons(HNZ) Department

<

F oot Ms) No 118 Dated. 24-10-2011
P i 7, DEasenalt oy e 2042

< ; Read:

’ {,}3  “rom the Chief Engineer (C&M), letter No.3555/ Thittam 2/20%1, dated
e . - 1306.2011
. WP 9 Government Letter No.7521/HN2/2011-1, dated 18.07.201
< qﬁ'v 5 From the Chief Engineer (C&M), letter No 3555/ Thittam 272011 dated’
' (43:3'{ 1105201

PR LRIk -
o - the reference first read above the Chief Engineer (C&M) has sent

crossis o take up new works to the fune of Rs.2500 crores under Comprehensive
!fasm;vfure Development Programme (CR 1DP), (2011-2012).

;v."”" by The Government examined the above pu)p()tsdi and decided thal the

under Comprehensive Road Infrastructure  Development Programme

sapped at Rs 1900 ¢rores Henoe in the reference second read above

co mogneet (C&M) Highways was requested to send revised proposal for

« o erinc and improvement of State Highways , Major District Roads & Other District

£ ~woads & Bridges at a cost of Rs 1900 Crores under Comprehensive Road
3 frastiuctiure Development Programme for the year 2011-12.

e B St et e e st

r the reference third read abovc the Chiefl Engineer (C&M)Highways
et tm proposals giving importance for widening of State Highways from
~uate Lane to Double Lane and Major District Roads from Single l.ane to
comte Lare and widening and strengthening of Other District Roads, bridges,

wrie ete 2t 4 total cost of Rs. 1900 crores (Rupees One Thousand Nine hundred
ores only) under CRIDP for the year 2011-12 against the budget provision
canabe for the year as detailed below -

a5
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K Length Cost
Work code Division Constituency Name of wor P Wons tn Takte
Construction of Bridge
we| 1-CRIDP-11- | | . at Km.3/2 of Cheyyur :
KO0 12-0-1636 Chengalpattu  |Cheyyur Panaiyur Road 130.00
including approaches
Construction of Piped
causeway at Km 3/6 of
Km 6/8 of Manamathy
| 1-CRIDP-11- ; Mullipakkam road to
1637 Chengal v . ? 2.0(
: 12-0-1637 it B R Y Thandarai (via) e
Chinnairumbedu,Periay
. airumbedu,Amirthapall
am
Construction of Piped
1-CRIDP-11- s ’ Causeway at Km.1/4 of
1638] ., Chengalpat ey o s £
12-0-1638 ngalpattu |Uthiramerur Uilavans < “Theliaad 30.00
Road
Bridges/ CD
Works/ Others 6 Nos. 592.00
Total
Chengalpattu
Total 2.87 622.00
Strengthening the
1-CRIDP-11- i i : P:%lavaklfam - K.S, f%oad_ 5
1639 12-0-1639 Thiruvallur Gummidipoondi |{via} Kannan Kottai 1.60 27.00
P * {Karadiputhur km 12/0-
13/6
Strengthening the
pE-i1 Palavakkam — K.S. Road
1640 1“(,:RI 1 6 40‘ Thiruvallur  |Gummidipoondi |{via) Kannan Kottai 3.00 50.00
12-0- Karadiputhur km 7/0-
10/0
P11 ; |Improvements to Km
1641| FORIDP-11- 1o o vallur  |Thiruvallur 0/0 - 2/0 of CTR road -|  2.00 20.00
12-0-1641 Kanchipadi road
1.CRIDP-11 Improvements to
1642 ] 2-0-1 6 42' Thiruvallur Poonamallee T.R.T.C. Road to Putlur 3.80 38.00
i road km.0/0-3/8
‘ "
|-CRIDP-11- Improvements to
1643 Thiruvallur  |Thiruvallur Nelvoy Kunjalam road 3.00 30.00
12-0-1643 km.0/0-3/0"
sl
2
ODR P

(3 Scanned with OKEN Scanner
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HIGHWAYS DEPARTMENT

_
From To
Thiru.M.Selvakumar, B.E,, The Divisional Engineer,
Divisional Engincer (H) C&M CKICP Division,
Chengalpattu-603001. Vandhavasi 604 408,

Lr.No. 2229/2023/JD0O-3/Dated. 29.11.2023.

SuB: Highways Department - Chengalpattu (H) C&M, Division -
Cheyyur - Panaiyur Road (ECR Link Road) Construction of
HLB in Odiyur Lagoon area — Technical Report Submitted -
Regarding.
REF: 1. The Divisional Engineer, CKICP Division Vandhavasi
Lr.No. 465/2023/JE/Date/ 16.11.2023

2. This Office Lr. 2229/2023/JD0O-3/Dated. 28.11.2023
- 3. Assitant Divisional Engineer (H) C&M, Maduranthangam
Lr.No. 689/2023/JDO/Dated. 29.11.2023

*kkkk

In the reference 1st cited Divisional Engineer (H) CKICP Vandhavasi
requested to analyze the technical aspects about the site, whether the existing
bridges at Km 2/8 - 3/2 of Cheyyur - Panaiyur Road (ECR Link Road) are
sufficient capability of balancing water flow and submit the detailed report for

the above.

In this regard detailed report submitted for the above mentioned bridge

as below.

In the reference 1% cited the Divisional Engineer (H) CKICP, Vandavasi
mentioned that vide WP No.126 / 2023, filed before the Green Tribunal in
Hon’ble High Court, Madras by Thiru.K.Saravanan, to construct a High Level
Bridge from 2/243 to 3/145 for entire lagoon.

For long period in and around Cheyyur public have shown interest and
giving many petitions and other public representatives, NGO's request to
connect Cheyyur and ECR by constructing bridge/ road across the lagoon so as

to reach ECR in shortest way from Cheyyur,

G Scanned with OKEN Scanner



Further, investgation and survey conducted and found two ways for

vehicular traffic across the lagoon in 2010,

One is constructing High Level Bridge for entire length of lagoon
ic.. 900m and the cost comes 45 crores in 2010 itsell. But it is indended 1o
construct  High Level Bridge where velocity of water is high. In this case water
will stapnant and raisc/low according to the tides of sea and docsn’t have

velocity. This lagoon contain back water flow only, without velocity.

Second is constructing balance culvert with approach road so as to
maintain the water level both sides and the cost comes just Rs.3.30 crores

which is suitable for the existing condition and it is also very economical and

huge Government money may be saved.

Constructing of High Level Bridge ruled out not only based on economic
consideration but also based on site condition, since the velocity of flow is
almost Nil. Hence construction of balance culvert was decided and our Higher
Officials such as Superintending Engineer and Chief Engineer were approved to
construct two bridges in the lagoon one at Km.2/8 and another one at Km.3/2
which may be act as balanced bridge with approach road. Both Bridges and
Approach roads were estimated to the cost of 3.30 crores. The same was got
approved and obtained Administrative Sanction vide G.0.No.Ms.No.119
Highways (H1) Department dated.24.10.11 and in continuation with that the

two bridges were constructed and completed in the year March 2014.

Hence, the bridges located at Km 2/8 and 3/2 were constructed with
approach road is just 9 years back and found in good condition, functioning

properly and provide smooth flow of traffic.

Considering all these facts, 1 kindly report you “Constructing of High
Level Bridge for entire lagoon ie,. 900m by dismantling the existing newly
constructed bridges which are found in good condition is not warranted and

will lead to heavy revenue loss to Government”.

-
oA
Q™Y
A
\\/'\!\
Divisional Engineer (H),
Construction & Maintenance,

’\// Chengalpattu.

///ﬂ ‘3{\\\\\{7
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Existing Minor Bridge at Km 2/8

Photographs taken on 11.12.2023.
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Existing Minor Bridge at Km 3/2

Photographs taken on 11.12.2023.
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